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(iii) Need to declare Trivandrum A iijart

as an International Airport,

SHRI K. KUNHAMBU (Cannanore) :
Sir, the Trivandrum Aerodrome is at pre-
sent not an international airport. The
reason for not declaring it so is that this
airport cannot take bigger aircraft like
B-747 and DC-10. However, a number
of smaller aircraft operated by Internatio-
nal Airlines can land at Trivandrum air-
port, At present, as many as 16 inter-
national flights are operated from this
airport every week. The maximum traffic
to and from the Gulf countries is from
Kerala. Morcover, development of the
airport is being carried out at a fast
pace so that bigger aircraft could safely
land here.
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So, keeping in view the density of traffic
at present and the prospect of its growth
at a rapid rate, I would request the
Governnment to declare the Trivandrum
airport an international airporlt.

(iv) Opening of Post Offices on Sundays
and Postal Holidays,

SHRI CHINTAMANI JENA (Bala-
sore) : Sir, for the last so many years,
letter boxes were provided in various
parts of the country specially in cities,
big towns, big railway stations, big bazars
etc., for clearance of dak on Sundays and
postal holidays. But the number of such
letter boxes has been reduced considerably
resulting in great inconvenience and diffi-
culties to the millions of users in the
country, Now-a-days, many State capital
towns are having one such letter box from
where dak is cleared only once a day on
Sundays and holidays. What to Speak of
State capitals, even in the Union capital
that is, in New Delhi and Delhi, the
number has been reduced to only 3 or 4.
The post offices like Dak-Tar Bhavan,
G.P.O. in Delhi have no such letter box
and even the letter box provided in the
Parliament House for clearance of Dak
on Sundays and holidays has been remo-
ved, which is causing much hardship and

difliculties to the users.

Similarly, there was provision of work-
ing hours when some of the big post
offices opened for business transactions
similar to that of working days. But in
many places, this system has been stop-
ped and in the post offices like G.P.O.
Dak-Tar Bhavan in New Delhi, this sys-
tem has been abolished though this was
in practice since 1981-82, as a result the
users are suffering a lot.

I, therefore, carnestly request the
Ministry of Communications to consider
the whole issue and introduce the previ-
ous system so that at least one letter box
for 20,000 population in a city, town,
metropolitan city and such large urban
areas etc., be provided with letter boxes
and one post office is opened for 50,000
people on Sundays and postal holidays in
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such big towns, cities etc., which will be
an immcnsc help to the users.

(v) Need to promote the Carpet Industry
for Export Market.
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(vi) Financial Assistance for Completion
of Football Stadium in Calcutta.

SHR1 KRISHNA CHANDRA HAL-
DER (Durgapur) : The Government of
West Bengal is constructing composite
Stadium at Salt Lake, Calcutta, where
Football, Hockey, Sports and Atheletics,
Basket Ball, Volley Ball and Sports Aca-
demy will be established. Football Sta-
dium with a capacity of 1 lakh 15 thou-
sand spectators will be one of the largest
Football Stadium in the world and it
will be one of the modern composite
Stadium.

Calcutta is the largest city of India
where sports and games are very much
popular, specially, Football. Huge
amounts will be necessary to complete the
composite Stadium for promotion of
sports and games. It will upgrade the
national standard in sports, games and
atheletics

All India Football Federation has de-
cided to hold the next International
Nehru Gold Cup Competition in Cal-
cutta. Therefore, the said Footbal Sta-
dium should be completed before that,
But, for paucity of funds, the progress of
construction of the Football Stadium has
become slow. So, for promotion of sports
and games in national interest, the Sta-
dium. should be completed in time for
holding the Nehru Gold Cup Football

Competition.

In these circumstances, I would urge
upon the Minister of Sports, Works and
Housing, Government of India, to sanc-
tion requisit amount of funds for the
completion of said Football Stadium in
national interest and make a statement in
the House in this regard.



